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[ take this opportunity to apprise you briefly about the 11" Session of the 157 Bihar
Legislative Assembly which commenced on 06" December, 2013 and was adjourned sine-die on
13" December, 2013. The House held 06 sitfings.
Qpening Address by Hon'ble Speaker
The session commenced with the address by Hon'ble Speaker. Hon'ble Speaker
welcome the members and apprise them about the business to be transacted during the session,
He apprised the house about the arrangements made for the live telecast of the
oroceedings of the House through Doordarshan Kendra, Patna as well as through
webcast.govtin/biharys. He also apprised the house about the online Question Reply
Management system initiated by the Bihar Legislative Assembly Secretariat.
Hon'ble Speaker concluded his address with the hope & falth for pasitive co-operation
of the members in conducting the House,
Assent to Bills
A statement concerning the assent of HE the Govemor of Bihar to Twelve Bills passed
during the 10™ session of 15" Assembly was stated by the Assembly Secretary.
Financial Business
The 02 supplementary demands for grants for the year 2013-14 were presented
before the house on 08" December, 2013, Discussion and voting on this supplementary demands
for grants was passed by voice vote on 12" December, 2013 and the concerned Appropriation Bil
was passed on the same day.
ers Tabl
During the Sessian, the following Reports, Rules & Notifications were laid on the table
of the House by the cencerned Minister-in-charge -
(i) 2™ guarterly result of trend of receipts & expenditure for the financal year
2013-14 Ufs-11 of the Bihar Ficcal Responsibilities and Finance Management
Act, 2006.
(i) The Report of the CAG on Finance Account (Part-1 & IT) & Appropriation Account
of Bihar Govt. for the year endad on 31% March, 2013 UfA-151 (2) of the Indian
Constitution.
{fi) 5.0.-517, 518, 519, 520, 521, 522, 523, 524 dated 25.10.2013 and 5.0.-5286,
527 dated 18.11.2013 under the provision of Section-99 of the Bihar Value
Added Tax Act, 2005.
{iv) A copy of Netification No-3449 dated 06.11.2007, Notification No.-457 dated
24.02.2010, Notification No.-1256 dated 18.05.2010, Natification No.-1257 dated
18.05,2010, Notification No.-3539 dated 10.10.2011, Motification No.-3967 dated
10.09.2013 and Notification Mo.-180 dated 15.01.2013 of Disaster Management
Department U/5-78 (3) of the Bihar Disaster Management Act, 2005.



Legislative Business

During the session, foliowing Bills were introduced, considered and passed by the
House 3-

(1) THE BANGAL, AGRA AND ASSAM CIVIL COURT (BIHAR AMENDMENT) BILL, 2013

{2) THE BEHAR DELEGATED LEGISLATION PROVISIONS BILL, 2013

(3} THE BIHAR MUNICIPAL [AMENDMENT) BILL, 2013

(4) THE BIHAR APPROPRIATION {NO.-4) BILL, 2012
Petitions

During the session 52 petitions were received out of which 31 were accepted and 21
were rejected, A statement of accepted petitions was lald on the table by the Secretary-in-charge.
Nivedan

In this sesslon, 116 Nivedans were received out of which 95 were admitted and sent
to the concerned department for reply and rest 21 were refected,
Questions

During the session, altogether 998 notices of guestions were received, out of which
667 were admitted. Out of said admitted questions, 11 were short notice questions, 512 were
starrad questions and 124 were unstarred questions. 18 guestions weare answered on the fioor of
the House, Answers to 157 questions were placed on the table of the House, Answer of 49
fnuestions. were enclosed with the printed questions, 10 questions were not asked due fo the
ahsaence of the member concerned and 413 guestions were not asked due to paucity of tme,
Calling Attention Motions

149 naotices for Calling Attention Motions were received out of which 10 were accepted
for oral replies and 118 notices were sent to the concerned departments for written replies. Out
of 142 notices 21 notices were rejectad.
Zerg Hour

Several issues of Public Interest were raised by the Members in the House during Zero
Hour,

Private Member Resolutions

During the session, 126 notices of Private Member Resolutions wers recaived out of
which 112 were accepted and 24 were relected. Out of accepted notices, 60 were withdrawn and
02 were accepted in the House, 50 were not taken due to the absence of member concernad in
the House,
Special Debate on the Matter of Public Importance

On 11" December, 2013 the House made debate on the matter of Public impertance
/e "Situation arised due to Terrarism, Communalism and Naxalism in the state” (159 5 andrem,

ArETET UA Asaede § I i) The debate was made on the notice of the Han'ble

mamber 5A Nan Kishore Yadav and Other Hor'ble membaers. It was a notice given under rule 43

of the Rules of Procedure and Conduct of Business,
an 13" December, 2013 the House made debate on the matter of Public importance

/e “Siruation arised due to downfal of economical, educational and Social status of the Muslim
Community in the state® (77 & =memr =t sniée, figfoe oF e feafr o o ol fese
# =t fesfd) The debate was made on the notice of the Hon'ble member Sri Abdul Bari

Siddigue and Other Hor'ble members, It was a notice given under rule 43 of the Rules of
Procedure and Conduct of Business.
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Obituary Reference
During this session, the House mourned the death of the foliowing dignitarfes :-

(1}  Late Anup Lal Yadav, Ex, MP and MLA
{2} Late D.P. Yadav, Ex. MP
{3) Late Hari Kishore Singh, Ex. MP
(4)  Late Lutffur Rahman, Ex, MLA
(5)  Late Rudra Pratap Sadangi, Ex. MP and MLA
{6} Late Ram Briksha Choudhary, Ex, MLA
{(#) Late Ram Pravesh Paswan, Ex, MLC
(8Y  Late Chaturbhuj Prasad Singh, Ex. MLA
{9y Late Ram Ball Pandey, Ex. MLA
{10} Late Najmuddin, Ex. MLA
{11) Late Munishwar Prasad Singh, BEx. MLA
(12) Late Rajglr Chaudbary, Ex. MLA
(13) Late Haridwar Prasad Singh, Ex. Mi
(14) Late Baleshwar Singh Paswan, Ex; MLA and
(15) Late Melson Mandela, Ex. President of South Africa
Valedi
On 13" December, 2013 at the conclusion of the Business of the Session, the Hon'ble
Chairperson made a Valadictory Speech before adjourning the House Sine-Die. In his speech, he
affered his gratitude to the members of both the Treasury and Opposition Benches for their kind
co-operation in conducting the Business of the House smoothly. He also thanked all other
concerned Including officers & staff of the Assembly Secratariat, Officers of different departments,
Police personnel, News Agencies, Representatives of local Newspapers, Doordarshan and AIR for
their co-operation during the session.
Prorggation
The 117 session of the 15" Bihar Leglslative Assembly was prorogued w.el,
13"December, 2013 vide Notification No.- P.A.-1/V.M,{Session)-01-01/2013-10 dated 02.01.2014.

With warm regards.,
Yours Sincerai %1.-9
A/ \l)
(Phul Jha) +
Secretany-in-charge,
Bihar Legisiative Assembdy, Patna
Ta,
Shri ...... e
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